
BEFORE THE NATIONAL GREEN TRIBUNAL CENTRAL

ZONE BENCH AT BHOPAL

O.A.No.245/2024(CZ)

IN MATTER OF:

DEVIDAS KHATRI ……..…APPLICANT

VERSUS

STATE OF RAJASTHAN & ORS. ………..RESPONDENTS

INDEX TO DOCUMENTS

SL.
NO.

DESCRIPTION OF DOCUMENTS ANNEXURE PAGE
NO.

1. Joint Committee Report in compliance
of the order dated 25.11.2024 passed
by the Hon’ble Tribunal

3-12

2. Affidavit in support 13

3. Copy of the order dated 19.12.2024 1 14

4. Copy of the order dated 02.12.2024 2 15

5. List of all 10 brick kilns including address
coordinates, consent status issued by
RSPCB etc.

3 16

6. Google map locations of all 10 brick kilns 4 17

7. Copies of land conversion orders 5 18-46

8. Copies of Consent to Operate 6 47-70

9. Copy of closure directions 7 71-78

10. Copies of analysis reports 8 79-90

11. Copy of the Short Term Permits 9 91-99

1



PLACE: JABALPUR
DATE: 26.02.2025

RESPONDENT NO.1
THROUGH

SHOEB HASAN KHAN

STANDING COUNSEL FOR STATE OF RAJASTHAN

Ph. No.: (+91)-8989499211
Email: standingcounsel.rajasthan.ngt.bpl@gmail.com

12. Photographs of site visit 10 100-104
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